
BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, AT NEW DELHI. 

 
O.A. No. 646/2023 

   In the matter of:  
 
 Manoj Kumar Kaushal 

……..Applicant 

                            Versus 
 
 State of H.P. & ors. 

….Respondents 

 

Additional Reply/response on behalf of Respondent No. 5 i.e. HP 
State Pollution Control Board in compliance to order dated 02-05-
2024. 
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